
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 12482 0 78 78 0 0 14 14 12546

CIVIL SECOND   APPEAL 3531 0 14 14 0 0 3 3 3542

EX. FIRST APPEAL 68 0 0 0 0 0 1 1 67

EX. SECOND APPEAL 15 0 0 0 0 0 0 0 15

CIVIL MISC. APPEAL 34519 38 74 112 0 55 54 109 34522

CIVIL REVISION 582 0 32 32 0 0 15 15 599

CIVIL REVIEW 803 3 8 11 0 7 6 13 801

CUSTA (CUSTOM APPEAL) 11 0 0 0 0 0 0 0 11

INCOME TAX REF. 2 0 0 0 0 0 0 0 2

OTHER TAX REF. 1 0 0 0 0 0 0 0 1

TAX CASES 0 0 0 0 0 0 0 0 0

EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 368 4 0 4 0 17 0 17 355

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 809 0 0 0 0 0 0 0 809

TESTAMENTARY CASES 2 0 0 0 0 0 0 0 2

COMPANY PETITION 6 0 0 0 0 0 0 0 6

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 0 0 0 0 0 0 0 0 0

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

CIVIL TRANSFER APPLICATION 292 0 36 36 0 0 55 55 273

ELECTION PETITION 5 0 0 0 0 0 0 0 5

SPECIAL APPEAL ( CIVIL) 6 0 0 0 0 0 0 0 6

SPECIAL APPEAL ( WRIT) 2410 94 0 94 0 69 0 69 2435

CIVIL CONTEMPT 5514 33 206 239 0 21 84 105 5648

CIVIL WRIT 79865 150 2983 3133 0 126 2864 2990 80008

OTHER ORIGINAL SUIT 2 0 0 0 0 0 0 0 2

CENTRAL EXCISE APPEAL 172 1 0 1 0 3 0 3 170

CROSS OBJECTION 1025 0 0 0 0 0 2 2 1023

CIVIL REFERENCE 3 1 0 1 0 0 0 0 4

C.M.AP. (WAKF TRIBUNAL) 15 0 0 0 0 0 0 0 15

          TOTAL  “A” 142527 324 3431 3755 0 298 3098 3396 142886

CRIMINAL SIDE

MURDER REFERENCE 1 0 0 0 0 1 0 1 0

CRIMINAL APPEAL 28152 32 184 216 0 16 62 78 28290

CRIMINAL REVISION 8591 0 172 172 0 0 168 168 8595

15259 0 1785 1785 0 0 1668 1668 15376

3276 0 1569 1569 0 0 1760 1760 3085

CR. CONT. PETITION 10 0 0 0 0 0 0 0 10

CRIMINAL REFERENCE 1 0 0 0 0 0 0 0 1

HABES CORPUS 81 62 0 62 0 61 0 61 82

CR. L TO A 270 1 29 30 0 2 3 5 295

CRLW 0 0 0 0 0 0 0 0 0

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 55642 95 3739 3834 0 80 3661 3741 55735

TOTAL-MAIN CASES ( A + B) 198169 419 7170 7589 0 378 6759 7137 198621

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

AUGUST-2026

CRL. MISC. PET.
U/S 482 CR. P.C./528 B.N.S.S

CRL. MISC. BAIL U/S 438 & 439
 CR. P. C./482&483 B.N.S.S



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

AUGUST—2026

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G
 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

895 41 130 171 0 50 79 129 937

1647 0 89 89 0 0 74 74 1662

14299 0 1350 1350 0 0 1172 1172 14477

64 0 4 4 0 0 13 13 55

0 0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

486 1 83 84 0 1 62 63 507

           TOTAL -C 17391 42 1656 1698 0 51 1400 1451 17638

64 0 4 4 0 0 13 13 55

0 0 0 0 0 0 0 0 0

           TOTAL -D 64 0 4 4 0 0 13 13 55

TOTAL  C+D 17455 42 1660 1702 0 51 1413 1464 17693

TOTAL A+B+C+D 215624 461 8830 9291 0 429 8172 8601 216314

50 0 0 0 0 2 0 2 48

32 0 0 0 0 1 0 1 31

0 0 0 0 0 0 0 0 0

3657 0 78 78 0 0 21 21 3714

1017 0 14 14 0 0 5 5 1026

6537 39 41 80 0 39 57 96 6521

468 0 32 32 0 0 16 16 484

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

118 0 36 36 0 0 56 56 98

19 0 1 1 0 0 1 1 19

2085 94 0 94 0 71 0 71 2108

47104 150 2615 2765 0 125 1973 2098 47771

TOTAL -E 61091 283 2817 3100 0 238 2129 2367 61824

2652 23 142 165 0 23 97 120 2697

2334 38 90 128 0 43 48 91 2371

0 0 0 0 0 0 0 0 0

84 0 3 3 0 0 2 2 85

TOTAL -F 5070 61 235 296 0 66 147 213 5153

TOTAL  E+F 66161 344 3052 3396 0 304 2276 2580 66977

TOTAL- MISC. CASES  (C+D+E+F) 83616 386 4712 5098 0 355 3689 4044 84670

281785 805 11882 12687 0 733 10448 11181 283291

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL  IN CRIMINAL APPEAL

BAIL & STAY IN CRL. REVISION

BAIL & STAY IN CRL. MISC. PET.

BAIL & STAY IN CRL. TRANSFER PET. & CRLW

 
STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL  & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION
(Arising over Crl. Main Cases)

 CRIMINAL TRANSFER PETITION

STAY IN HABEAS CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PETITION

CIVIL MISC. APPLICATIONS

CIVIL MISC. CASES U/S-5

EXE. MISC. APPLICATION

CIVIL LEAVE TO APPEAL

TOTAL -MAIN+MISC. CASES
      (A+B+C+D+E+F)
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